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Derznce Service EsTrMaTes, 1978-T8
AND DEMANDS FOR GRANTS OF MINIS-
TRY OF Derpxce ror 1978-79

THE MINISTER OF STATE N
THE MINISTRY OF DEFENCE
(PROF, SHER SINGH): On behalf
of Shri Jagjivan Ram, I beg to Iay on
the Table:—

(1) A copy of the Defence Ser-
vices Estimates, 1878-79 (Hindi
and Enghsh versions). [Placed in
Library  Sec No. LT-1856/78].

(2) A copy of the Detailed De-
mands for Grants (Hindi and Eng-
lish versions) of the Ministry of
Defence for 1978-79. [Placed in
Library See No LT-1857/78].

RerorT oF COMMISSION OF INQUIRY

ON RAILWAY ACCIDENT, MEMORANDUM
OF ACTION ON REPORT AND A STATF-
MENT RE DELAY IN LAYING REPORT.

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI SHEQO NARAIN): On behalf
of Prof Madhu Dandavate, I beg to
lay on the Table:—

(1) A copy each of the following
papers under sub-sectron (4) of
section 3 of the Commissions of In-
quiry Act, 1952—

(1) Report of the Commussion
of Inquiry on the Railway acci-
dent relating to 183 UP Tezpur
Express between Udalgur: and
Rowta Bagan stations on Ran-
giva-Rangapara North Section of
the Northeast Frontier Railwaz
on 30th May 1877

(i) Memorandum (Hindi and
English versions) of Action taken
on the Report.

(2) A statement (Fundi and
English versions) explaining (a)
reasons for not laying the Report
and the Memorandum of Actioh
taken on the Report within the sti-
pulated period and (b) for not lay-
ing the Hindi version of the
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Report simultaneously., [Placed in
Library. See No. LT-1858/78].

Parers uUNDER INpusTRIES (DEVELOP-

MENT AND REGuLATION) AcT, 1851 AND

NOTIFICATIONS UNDER ESSENTIAL Com-
MopITies Act, 1955

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES): I
beg to lay on the Table:—

(1) A copy of the Registration
and Licensing of Industrial Under-
takings (Amendment) Rules, 1978,
(Hind: and English versions) pub-
lished in Notifieation No. G S.R.
160(E) in Gazette of Indie dated
the 4th March, 1978, ynder sub-
section (4) of section 30 of the In-
dustries (Development and Regu-
lation) Aect, 1851 [Placed in Lib-
rary See No LT-1858/781.

(2) A copy of Notification No
8.0 146(E) (Hind: and English
versions) published 1n Gazette of
India dated the 8rd March, 1878,
regarding the continuance of con-
trol over the management of
Messrs Krishna Silicate and Glass
Works Limited, Calcutta, under
sub-section (2) of gection 18AA of
the Industries (Development and
Regulation) Act, 1951. [Placed in
Library See No 1860/78)]

(3) A copy each of the follow=
ing  Notifications (Hindi and
English version<) under sub-sec-
tion (6) of section 3 of the Esgen-
tial Commoditjeg Act, 1855:—

(1) The Imported Cement Con-
trol (Amendment) Order, 1078,
published 1n Notification No. S.0.
145(E) in Gazette of India dated
ithe 3rd March, 1978

(ii) The Paper (Regulation of
Production) Order, 1978, publish-
ed in Notification No. 8.0. 169(E)
in Gazette of India dated the 8th
March, 1978. [Placed in Library.
See No. LT-1861/78].



